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SL.No. State/UT Vacant in %
31.  Tamil Nadu 1.27
32, Telangana 8.64
33,  Trnpura 17.07
34, Uttar Pradesh 47.33
35 Uttarakhnad 19.03
36, West Bengal 6.25

Torar 15.70

Sources: AWP&B-2017-18 (Model Table-12)
Construction of building for MGIHU

4389, SHRI CHUNIBHAI KANIIBHAT GOHEL: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to refer to answer to Unstarred Question
1143 given in the Rajya Sabha on the 16th December, 2013 and state:

{a) the updated status and details of action taken by the Minmistry with regard
to alleged irregularities in construction of building and the recruitment of staff for
the Mahatma Gandhi International Hindi University (MGIHU), Wardha;,

(b) the updated status of corrective steps taken/contemplated by Government to

improve reputation and efficiency of this University; and

{c) whether the Ministry has conducted or 1s in the process of conducting any
inquiry regarding poor quality of various buildings of this University and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGIH): (a) and (b) Mahatma Gandhi
Antarrashtriva Hindi Vishwavidyalaya (MGAHYV) has informed that Principal Director of
Audit, Accountant General, Mumbai had raised audit objections in its draft inspection
report for the period 01.02.2011 to 31.08.2012 in matters relating to iregularities
in construction of buildings and recruitment of staff. As regards construction works,
the Audit objection was basically on account of awarding the construction works to
Uttar Pradesh Samaj Kalyan Nirman Nigam (UPSKINN) which is a State Government
Organisation and the Audit wanted the ex-post facto approval under Rules 126(4) of
GFR 2005 from the M/o Urban Development. The Ministry of Urban Development
granted approval to the University for award of construction work to UPSKNN,
Lucknow in terms of amended provision of Rule 126(2) of GFR 2005. Regarding
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recruitment, there was an issue of appointment of 11 teaching staff by the then
Vice Chancellor exercising his emergency powers. The Executive Council of the
University granted post-facto approval to these appointments. However, Audit drafted
a paragraph on this issue regarding payment of salary to these teachers. On the basis
of information furnished by MGAHY, these Audit paras have been dropped by the
Principal Director Audit (Central) Mumbai and CBI has also closed the complaints

on these issues and has recommended no action.

{c) An Expert Committee was constituted by the University Grants Commission
to conduct the academic, research, financial and infrastructure audit of the MGAHYV.
The Committee inter alia observed that there are inadequate hostel facilities and staff
quarters and sports facilities. But there are no findings of the Expert Committee with
regard to the poor quality of the buildings of the University.

Conference for correction in distortion of Indian history

4390, SHRI A K. SELVARAT: Will the Minister of HUMAN RESOQURCE
DEVELOPMENT be pleased to state:

{a) whether it is a fact that the Indian Council of Historical Research (ICHR)

has held a conference to correct distortions in Indian history.
(b) if so, the details thereof;

{c) whether it 1s also a fact that the input generated from the said conference

would be used for correcting or rewriting the Indian history; and
{d) 1if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) No, Sir. The Indian Council of
Historical Research (ICHR) has not held any such conference on the said theme.

{b) to (d) In view of above, these questions do not arise.
Increase in number of universities

4391. SHRI A. K. SELVARAJ: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether it is a fact that the All India Survey of Higher Education (AISHE)
has revealed that there has been a significant increase in the number of umiversities

and colleges during the last five years;

{b) il so, the details thereof;



